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Petition(s) for Special Leave to Appeal (Crl) No(s).8978 /2008

MJKESHKHARE & ORS. Petitioner(s)
VERSUS
STAT E OF U P. & ANR Respondent ( s)

(Wth appln(s) for stay and office report)

Date: 06/05 / 2 009 This Petition was called on for hearing today.

For Petitioner(s)
M. Siddharth Jain, Adv.
M. Sunil Kumar Jain, Adv.

For Respondent (s)
Ms. Malvika Trivedi, Adv.
M. T. WMahipal, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

No counter affidavit has been filed by respondent No. 2.
Await service on respondent No. 1.

Li st again on 16.7.2009.

(MP. BHADRAN)
Regi strar

rd



